IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

19.05.2025

Date :

Court]amount
Fee
-

1 | Das 142625/2025(19.05.2025 |MACA/338/2022 | | v
2 |p saMAL 142627/2025(19.05.2025 |ABLAPL/4199/2022 |7 | o
3 |A C PARIJA |42628/2025|19.05.2025 |WP(C)/34651/2022 |7 | SR
4 N C SINHA  [42629/2025|19.05.2025 |WP(C)/17320/2023 |7 | SR
5 |J R NAYAK  [42630/2025|19.05.2025 |WP(C)/14559/2008 |7 | SR
6 |S K NAYAK  [42631/2025|19.05.2025 |[BLAPL/16515/2012 |7 | SR
7 |T K NAYAK  |42632/2025|19.05.2025 |WP(C)/13849/2025 |7 | SR
'8 |T K NAYAK  |42633/2025|19.05.2025 |WP(C)/13860/2025 |7 | SR
9 |T K NAYAK  |42634/2025|19.05.2025 |WP(C)/14077/2025 |7 | SR
10 |T K NAYAK  [42635/2025|19.05.2025 |WP(C)/14008/2025 |7 | SR
11 |T K NAYAK  |42636/2025|19.05.2025 [WP(C)/13929/2025 |7 | o
12 |T K NAYAK  |42637/2025|19.05.2025 [WP(C)/13963/2025 |7 | o |
13 |T K NAYAK  |42638/2025|19.05.2025 |WP(C)/13856/2025 |7 | CE
14 |P K MISHRA [42639/2025|19.05.2025 |WP(C)/6435/2025 |7 | CE
15 |P K MISHRA [42640/2025|19.05.2025 |WP(C)/1103/2025 |7 | CE
16 |P K MISHRA |42641/2025|19.05.2025 |WP(C)/9321/2025 |7 | v
17 |P K MISHRA |42642/2025|19.05.2025 |WP(C)/9238/2025 |7 | CE
18 |L D SAHOO A [42643/2025|19.05.2025 |WP(C)/9980/2025 |10 | c
19 |s pas 142644/2025(19.05.2025  |[WP(C)/12704/2025 |7 | CE
20 |L D SAHOO A |42645/2025|19.05.2025 |WP(C)/3694/2025 |10 | c
21 |M BEHERA |42646/2025|19.05.2025 |CONTC/220/2025 |10 | c |
22 |L D PANDA  |42647/2025|19.05.2025 |[WA/409/2025 0 | c
23 |L D PANDA  |42649/2025|19.05.2025 |[WA/409/2025 0| c |
24 |T K SAHOO  |42651/2025|19.05.2025 |WPCRL/39/2025 |7 | v
25 |A K PANDA  |42652/2025|19.05.2025 |CONTC/2132/2025 |10 | c
26 |S BARIK 142656/202519.05.2025 |ABLAPL/1417/2024 |7 | R
27 |SAMIR BARIK |42657/2025|19.05.2025 |CRLA/121/2024 0 | c |
28 |C R NAYAK  |42658/2025|19.05.2025 |CONTC/2150/2025 |10 | c |
29 |M R ROUTRAY [42660/2025|19.05.2025 |CONTC/2154/2025 |10 | c |
30 |P K MOHANTY [42663/2025|19.05.2025 |WP(C)/14216/2025 |10 | c |
31 |P K BARIK  |42667/2025|19.05.2025 |WP(C)/14309/2025 |10 | c |
32 |R K BEHERA |42669/2025|19.05.2025 |WP(C)/13141/2025 |10 | c |
33 |B.K.MAHARANA [42670/2025|19.05.2025 |MACA/948/2024 0 | c |




34 |B.K.MAHARANA 42672/2025|19.05.2025 |MACA/948/2024 0 | c |
35 |S.K.SUNDARAY [42677/2025(19.05.2025 |MACA/1025/2023 |10 | c |
36 |R K MALLICK |42681/2025|19.05.2025 |RVWPET/138/2025 |10 | c |
37 |B.K.MAHARANA 42682/2025|19.05.2025 |MACA/203/2024 0 | c |
38 (SoCRt PRASED142687/2025(19.05.2025  We(C) /13069/2025 |10 c
39 |S.SWAIN 142690/2025(19.05.2025 |MACA/203/2024 0| c |
AKHAND, R.N.
BEHERA, S.K.
40 |PAL, D.K.  |42691/2025(19.05.2025 |WP(C)/13548/2025 |10 C
NAIK, C.
NAIK
41 |S CH SUNDARA |42692/2025|19.05.2025 |CRLMC/2978/2024 |10 | c |
42 |D.SAMAL 142703/202519.05.2025 |WP(C)/34044/2023 |10 | c |
‘43 N prg AR ‘42706/2025‘19.05.2025 ABLAPL/5141/2025 ’10 ‘ ‘c ‘
44 |s.K.SRHOO  [42709/2025|19.05.2025 |MACA/494/2023 o | c |
45 |P K DAS 142710/202519.05.2025 |ABLAPL/5669/2025 |10 | c |
46 |A T NAYAK  [42712/2025|19.05.2025 |ABLAPL/10526/2024|10 | c |
|47 |SAMIR BARIK [42720/2025|19.05.2025 |ABLAPL/5003/2025 |10 | c |
48 |A.MOHANTY  [42721/2025|19.05.2025 |CRLMC/3525/2022 |10 | c |
49 |A.MOHANTY  [42725/2025|19.05.2025 |CRLMC/3530/2022 |10 | c |
50 |A.MOHANTY  [42731/2025|19.05.2025 |CRLMC/898/2024 |10 | c |
51 oo UMAR 142738/2025(19.05.2025  [BLAPL/3278/2025 10 c
52 |D P DASH 142752/202519.05.2025 [BLAPL/3342/2025 |10 | c |
53 [SEANNPRR 142775/2025(19.05.2025  [ABLAPL/4099/2025 10 c
sa | KOMAR142790/202519.05.2025  |aBLAPL/1568/2025 10 c
55 |A B MALLICK [42792/2025|19.05.2025 |ABLAPL/5637/2025 |10 | c
56 |S SRHOO |42823/2025(19.05.2025 |ABLAPL/5587/2025 |10 | c
57 |SP NAYAK 142827/2025(19.05.2025 |ABLAPL/5597/2025 [10 | c |
58 |AK BARIK 142829/2025(19.05.2025  |ABLAPL/2074/2025 |10 | c |
59 |NC SINHA 142830/2025(19.05.2025 |ABLAPL/2683/2025 |10 | c |
60 |M DAS 142831/202519.05.2025 [BLAPL/4474/2024 |10 | c |
61 |[BB MISHRA  [42832/2025|19.05.2025 |BLAPL/4219/2024 |10 | c |
62 |S.R.OJHA 142833/2025(19.05.2025 |MACA/267/2020 0| c |
63 |R.C.MALLIK |42851/2025(19.05.2025 |CMP/785/2025 0| c |
T e 42860/2025(19.05.2025 |[CMP/754/2025 10 c
65 |N.C.SINHA  [42864/2025|19.05.2025 |CMP/1445/2024 0| c |
66 I pp [42868/2025(19.05.2025  |CMP/793/2025 10 c
67 |I PANDA 142869/2025(19.05.2025 |CMP/765/2025 0| c |
|68 |ANITA SAHOO [42894/2025|19.05.2025 |ABLAPL/8744/2024 |10 | c |
69 |D SWAIN 142902/202519.05.2025 |ABLAPL/4200/2025 (10 | c |




NIRANJAN ‘ ‘
70 |MAHARANA,  [42905/2025|19.05.2025 |ABLAPL/5305/2025 |10 c

A .MOHAPATRA
71 |s BISWAL 142914/2025(19.05.2025 |ABLAPL/5516/2025 |10 | c |
72 |H. K. DASH |42915/2025|19.05.2025 |WP(C)/14185/2025 |10 | c |
73 |J BEHERA 142916/2025(19.05.2025 |ABLAPL/5456/2025 |10 | c |
74 |S. BISWAL  |42918/2025|19.05.2025 |WP(C)/14191/2025 [10 | c |
‘75 ﬁéﬂiﬁTY ‘42920/2025‘19.05.2025 WP (C) /14228/2025 ‘10 ‘ ‘c ‘
76 |S. DAS 142923/2025(19.05.2025 |WP(C)/14147/2025 |10 | c |
77 |R. K. MISHRA|42924/2025|19.05.2025 |CRLMC/656/2025 |10 | c |
78 |D. SAMAL 142925/2025(19.05.2025  |CMP/785/2025 0 | c |
79 |B. K. DAS  |42926/2025|19.05.2025 |CONTC/1630/2025 [10 | c |
80 |B. DAS 142927/2025(19.05.2025  |[WP(C)/14197/2025 |10 | c
81 |S. DAS 142931/2025(19.05.2025 |[WP(C)/13188/2025 |10 | c |
82 |D. SAMAL 142932/202519.05.2025 |WP(C)/13249/2025 |10 | c
83 |A. K. PANDA [42933/2025|19.05.2025 |WP(C)/13671/2025 |10 | c |
84 |o Tt 42935/2025(19.05.2025 [WP(C)/14088/2025 |10 c
85 | 42936/2025(19.05.2025 [WP(C) /10997/2025 |10 c
86 ;éﬂiﬁTA 42938/202519.05.2025  [WP(C)/13744/2025 |10 c
187 |C. RANA 142940/2025(19.05.2025  |[WP(C)/1253/2025 |10 | c |
88 M. MOHANTY [42941/2025|19.05.2025 |WP(C)/9831/2025 |10 | c |
89 |H. JENA 142943/2025(19.05.2025  |[WP(C)/20286/2024 |10 | c |
90 |K R JENA 142947/2025(19.05.2025 |[WP(C)/15819/2024 [10 | c |
91 |P K MISHRA |42948/2025|19.05.2025 |CONTC/1383/2017 [10 | c
‘92 ‘zgﬁgiiAKU ‘42949/2025‘19.05.2025 ARBA/20/2017 ‘10 ‘ ‘c ‘
93 |A K SWAIN  |42950/2025|19.05.2025 |FAO/371/2019 0| c |
194 |S. SAHOO 142951/2025(19.05.2025  |[WP(C)/14192/2025 [10 | c |
95 |A K SWAIN  |42952/2025|19.05.2025 |FAO/372/2019 0 | c |
196 |D. SAMAL 142955/202519.05.2025 |WP(C)/13599/2025 |10 | c |
97 |D. NAYAK 142956/2025(19.05.2025  |[WP(C)/1357/2025 |10 | c |
98 |B K PADHI  |42957/2025|19.05.2025 |WP(C)/14664/2022 |10 | c |
99 |H K PANDA  |42960/2025|19.05.2025 |WP(C)/14664/2022 |10 | c |
1100 |S K BEHERA |42963/2025|19.05.2025 |WP(C)/14664/2022 |10 | c |
101 | R pa [42967/202519.05.2025  [WP(C) /12710/2025 |10 c
1102 |J LENKA 142969/2025(19.05.2025  |ABLAPL/11139/2022 (10 | c |
103 EéUﬁéAY 42973/202519.05.2025 [WP(C)/13808/2025 |10 c
104 [0 2 42974/202519.05.2025 (WP (C)/13830/2025 |10 c
105 [K. K. NATH [42976/2025|19.05.2025 |WP(C)/13781/2025 |10 | c |




p. C.

‘106 MOHANTY ‘42978/2025‘19.05.2025 CMP/389/2025 ‘10 ‘ ‘c ‘
1107 [N. PANDA 142979/2025/19.05.2025  [WP(C) /13595/2025 |10 | c |
108 [B K SWAIN  [42980/2025|19.05.2025 [WP(C)/16511/2021 |10 | c |
1109 [B. SAMAL 142982/202519.05.2025 |[WP(C)/13836/2025 |10 | c |
1110 |J LENKA 142983/202519.05.2025 |ABLAPL/11198/2022 (10 | c |
SUDHANSU
111 |PRASAD 42985/202519.05.2025 |ABLAPL/1039/2020 |[10 c
MOHAPATRA
112 ;ALEiCK 42986/202519.05.2025 [WP(C)/13613/2025 |10 c
113 |G SUNDARA  |42987/2025|19.05.2025 |WP(C)/35850/2021 |10 | c |
114 |A. K. MISHRA|42996/2025|19.05.2025 |WP(C)/13013/2025 |10 | c |
115 K. C. MAJHI |43001/2025|19.05.2025 |WP(C)/13444/2025 |10 | c |
116 K. C. MAJHI |43002/2025|19.05.2025 |WP(C)/13428/2025 |10 | c
117 K. C. MAJHI |43003/2025|19.05.2025 |WP(C)/13090/2025 |10 | c |
118 |[P. K. PARIDA|43004/2025|19.05.2025 |FAO/136/2025 0 | c |
1119 |[S. BARIK 143005/2025(19.05.2025 |[BLAPL/3459/2025 |10 | c |
1120 [B.DAS 143006/202519.05.2025 |[WP(C)/10105/2025 [10 | c
121 [B.DAS 143008/202519.05.2025  |[WP(C)/10923/2025 |10 | c
‘122 T KUMAR 43010/2025‘19.05.2025 WP (C) /15360/2024 ‘7 ‘ ‘U ‘

Total 11157

NIC




